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 Thirteenth  Loksabha

 Session  :  11

 Date  :  18-12-2002

 Participants  :  Sangma  Shri  Purno  Agitok

 nt>

 12.09  hrs.

 Title:  Presentation  of  a  petition  singed  by  shri  Jitendra  Kr.  Deka  and  others  regarding

 environmental  pollution  caused  by  Nagaon  Paper  Mill,  Kagajgaon,  Assam.

 SHRI  PURNO  A.  SANGMA  (TURA):  I  beg  to  present  a  petition  signed

 by  Shri  Jitendra  Kr.  Deka,  President,  Brihattar  Jagiroad  Bachao  Sangrami

 Mancha,  Jagiroad,  Morigaon  (Assam)  and  others  regarding  environmental

 pollution  caused  by  Nagaon  Paper  Mill,  Kagajgaon,  Assam.

 (Placed  in  Library,  See  No.  LT.  6731/2002)

 श्री रामजीलाल सुमन  (फिरोजाबाद)  :  अध्यक्ष  महोदय,  हमारा  विशेषाधिकार  हनन  का  नोटिस  है।

 12
 तारीख  को  मुंडेरवा  बस्ती  में  जो  फायरिंग  हुई  है  और

 12
 तारीख  को  श्री  शरद  यादव  जी  ने

 सदन  में  जो  वक्तव्य  दिया  है,  उसका  सत्यता  से  कोई  सम्बन्ध  नहीं  है।  यह  जो  वक्तव्य  दिया  गया

 था  कि  एक  किसान  मरा  है,  वह  भी  पुलिस  फायरिंग  से  नहीं  मरा  है.  .  .  (व्यवधान)

 अध्यक्ष  महोदय  :  अभी  इस  विय  पर  चर्चा  है  न।

 श्री  रामजीलाल  सुमन
 :

 यह  बहुत  गम्भीर  मामला  है,  अध्यक्ष  महोदय।  हमारा  विशेषाधिकार हनन  का

 नोटिस  है।  (व्यवधान)

 यहां  जो  बयान  दिया  गया  है  कि  मुंडेरवा,  बस्ती  में  फायरिंग  के  समय.
 .  .

 (व्यवधान)  हम  आपकी  व्य

 वरथा  चाहते  हैं।  बहुत  महत्वपूर्ण  सवाल  है।.  .  .  (व्यवधान)

 अध्यक्ष  महोदय  :  अभी  जब  इस  विजय  पर  चर्चा  होनी  हैं,  उसी  विय  को  यहां  बार-बार  चर्चा  के

 लिए  कैसे  ला  सकते  हैं?  उस  समय  आप  इसे  उठाइए।

 ..  (व्यवधान)
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 श्री  रामजीलाल  सुमन
 :

 अध्यक्ष  महोदय,  चर्चा  तो  अलग  सवाल  है।  यह  जो  बयान  दिया  गया  है,

 उसका  सत्यता  से  कोई  संबंध  नहीं  है।.  .  .  (व्यवधान)  उत्तर  प्रदेश  की  चीफ  मिनिस्टर  ने  कहा  है  कि

 फायरिंग हुई  है।..  (व्यवधान)

 अध्यक्ष  महोदय  :  उसी  समय  मैं  आपको  इसे  उपस्थित  करने  के  लिए  दूंगा।  उस  समय  इजाजत

 दूंगा |

 .  .  व्यवधान)

 MR.  SPEAKER:  Shri  Priya  Ranjan  Dasmunsi,  you  had  enquired  in  the

 House  about  the  SAARC  Sumit.  The  External  Affairs  Minister  is  here.  You

 raised  that  issue  yesterday.  Would  you  like  to  get  a  reply  from  the  Minister

 right  now?  He  is  ready  to  give  the  reply.

 SHRI  PRIYA  RANJAN  DASMUNSI  (RAIGANSJ):  He  may  reply  after  the

 ‘Zero  Hour’,  Sir.  ..  (interruptions)

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER

 OF  COMMUNICATIONS  AND  INFORMATION  TECHNOLOGY

 (SHRI  PRAMOD  MAHAJAN):  I  had  promised  this  to  the  House

 yesterday.  This  is  not  a  suo  motu  statement  by  the  Minister.  It  was  a  part  of

 the  ‘Zero  Hour’  yesterday  also  when  hon.  Member  Shri  Priya  Ranjan

 Dasmunsi  had  raised  it.  Just  in  a  minute  or  two  the  hon.  Minister  will

 explain  the  position  so  that  my  promise  to  the  House  would  be  fulfilled.

 Otherwise,  we  are  left  with  only  two  days.  ...  (/nterruptions)

 MR.  SPEAKER:  He  had  raised  a  question  during  the  ‘Zero  Hour’

 yesterday.  If  the  Minister  15  willing  to  give  the  reply,  what  objections  do

 others  have?

 There  is  another  notice  of  privilege  that  Shri  Ramji  Lal  Suman  has  given.  I

 have  called  for  the  information  from  the  Minister.  As  soon  as  the

 information  comes,  I  will  give  him  permission  to  speak  on  the  issue.
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